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BEFORE THE REG STRAR MR MV RAMESH

Petition(s) for Special Leave to Appeal (O No(s) . 13271/ 2015

JAVED AND ANR. Petitioner(s)
VERSUS

JAVBHED ALl (D) THRU HI S LRS. AND ORS. Respondent (s)

(with appln. (s) for c/delay in filing substitution appln. and
substitution and interimrelief and office report)

Date : 09/05/2016 This petition was called on for hearing today.

For Petitioner(s)
M's. Mna K. Rajvanshi, Adv.

For Respondent (s)
Ml. Far man, Adv.

Seema Shar na, Adv.
Som ran Shar ma, Adv.

Upendra M shra, Adv.
Vi nay Garg, Adv.
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UPON hearing the counsel the Court made the follow ng
ORDER

Service is compl ete appearing respondents have failed to file
the counter affidavit within the period stipulated under the rules.
Vi ewed thus, the matter shall be processed for listing before the
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Hon' bl e Court on its own turn.
Digitally signed by
Madhu G over
Date: 2016. 05. 09
16: 23: 41 SCT
Reason:

(M V RAMESH)
Regi strar



